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CIRCULAR 
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Sub: COVID-19 - Rescheduling of Term Loans - Reg. 
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We refer to Circular IRDA/F&I/CIR/INV/085/04/2020 Dt. 8th Apr, 2020 in permitting Insurers 

to grant moratorium of three months towards payment of installments falling due between 

1st Mar, 2020 and 31 st May, 2020. 
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In view of the extension of lockdown and continuing disruption on account of COVID-19 

and in line with the RBl 's directions issued vide Cir: No: RBl/2019-20/244 DOR. 

No.BP.BC.71/21.04.048/2019-20 Qt.23rd May, 2020, the following instructions are issued 

towards rescheduling of payments towards Term Loans: 
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a. In Respect of term loans, Insurers are permitted to grant a moratorium of three months 

towards payment of installments falling due between 1st Jun, 2020 and 31st Aug , 2020. 

The repayment schedule for such loans and also the residual tenor will be shifted across 

the board by three months subsequent to the moratorium period . 
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b. Interest shall continue to accrue on the outstanding portion of the term loans during 

such moratorium period. 
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c. The asset classification of term loans which are granted relief as per point no. (a), 

above shall be determined on the basis of revised due dates and revised repayment 

schedule. 
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" d. The rescheduling of payments, including interest, will not qualify as a default for 

reporting of NPAs. 
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e. Insurers shall frame Board approved policy for the above-mentioned reliefs to all 

eligible borrowers, by taking into account various factors including remaining tenure of 

loan, consortium or non-consortium lending, repayment capacity etc. 
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f . Concurrent Auditor in their report for the quarter ending Sep 2020 shall confirm that 

the insurer has complied with the Board Approved policy in granting moratorium. 
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" This is issued with the approval of the Competent Authority. 

(1:RT "Qa," -51.!.l~½irt N Jayasimhan) 

~-~T I Ho -Investments 


